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receipt
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1 Rare Asset Reconstruction Limited 29-04-26 5,38,20,59,993.00 5,38,20,59,993.00
Default in repayment 
of Financial facilities 

from SBI
5,38,20,59,993.00 5,38,20,59,993.00 No 99.25 %                -                    -                  -                              -   

2 Bank of Bahrain and Kuwait B.S.C. 01-05-26 4,04,38,245.42 4,04,38,245.42 Credit Facility 4,04,38,245.42 4,04,38,245.42 No 0.75 %                -                    -                  -                              -   

3 Indian Bank, Himayatnagar Branch 02-05-26 2,57,74,858.00                       -   
Cash Credit and 

Bank Guarantees
                      -                         -   No 0.00 %                -                    -                  -         2,57,74,858.00 

5,44,82,73,096.42 5,42,24,98,238.42 5,42,24,98,238.42 5,42,24,98,238.42 0.00 100% 0.00 0.00 0.00 2,57,74,858.00

Remarks, if any

Total

Name of the Corporate Debtor: Vivimed Labs Limited; Date of commencement of CIRP: April 15, 2026; List of creditors as on: May 08, 2026
List of secured financial creditors (other than financial creditors belonging to any class of creditors) (Amount in ₹)

S.
No.

Name of creditor

Details of claim received Details of claim admitted
Amount of 
contingent 

claim

Amount of any 
mutual dues, 
that may be 

set- off

Amount of 
claim not 
admitted

Amount of claim 
under verification


